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S-W of revised

The revised  guidelines wall not be
applicable to the exuung 1a]
personnel in - whose cases approval have
already been accorded, fou the remammg
duration of their cutrent tenure lLhey
wiil be made applicasle 10 thewe pervons
op thewr rrappumunent on the expiry ot
their cu=rent tenure

Purchase of Bulk Drugs

70 SHRI €. K JAFIER
SHARITE Will the Mimster of PE-
TROLEUM, CHLMICALS AND
FERTILIZLRS br pleascd 1o statc

(a) whether Government propose to
conssder amendniuent of the Industrics De-
velopment Regulation  Act to prevent
local purchase of bulk drugs by foieign
drug companits, and

(1) tf w, what are the detals thereof”

THE MINISTER OF STATE IN
THE MINISTRY OF PEIROLEUM,
CHEMICALS AND [FERTILIZERS
(SHRI NARSINGH YADAV) : (a)
and (b}, Pirsumably the Hon'ble Member
1w refeirig to foreign compames having
to poduce furmulations based on thar
owa bulk diugs. Para 21 of the New
D.ug Poluy scts out the policy 1n this
behalf. Amendments to the T (D&R)
Act re jured to enable the Government
to 1mol 'ment this are under conmdera-
tion

Bifurcation of Defemce service
re

4871 SHRI R4J KRISHNA DAWN:
Will the DEPUTY PRIME MINISTER
AND MINISTER OF DEFENCE be
pleasd to state:

{(a} what are the mam reasons and
objec ives to bifuicate the well established
Defence Science Cadre Serviee (DSS)
hetween research and development and
inspection  organisations  which has
worked satisfactorily <o far;

(% wirthe: Gwvernment behieve that
the bifurcation will gave better eficiency
and intec-action between the wvarious
wings of the Defence organisations in-
cluding R & D production and inspec-
tion; and

(¢) if so, the details thereof ?
THE DEPUTY PRIME MINISTER
AND MINTSTER OF _ DEFENCE
(SHRI JAGJIVAN RAM); (s) The

Defence Science Service 1s being tnifurca-
ted mto three services as under, as  the
nature of work and funcuomng of these
three Orgamsations 18 gQuite  scparate
from ont another and calls for specialisa-
tion 1 ther respective fickds e—

(a) Defence Research and Develop-
ment Service for Defonee Research
& Development  Orgamisation.

(b) Iufence quality Assurance Service
for Directn General Inspection,

(c) Defence  Aeionautical  quality
Assurance Se1vice lor Defence 1ech-
nial Development  and Produc-
tion (A}

Thr tr furcation has been found neces-
sarv an the interest of the work of tcse
Organmisations,

(h) Yes, 5n

\t) Although  the Defence Suience
durviee was a common service for Defence
Rescarch &  Development Organisa-
tion, Dirictor General Ingpection and
Defence lechnuica!  Development and
Pioducticn (Aun)  Organisahions, these
organisat ons had then nwn distinct and
separate funchons and admimstratine
contiol Because of their sepaiate 10les
the officers of these Organisauons need
tu build up expertise in the resprcine
ficlds This expertise caunot be utih=ed
fully in the eveut of thewr bang tran<ferr-

from one orgamsation to another
Also Defenee Research and Dey elupment
Organisation needs to have a different
approach to recruitment and assewment «f
scientists to meet the requirements of
multidisciplinary projeets on maym weapen
svstems now being taken up as well as
to motivate the suentists and engineeas fr
achieving better standaid of performance

Assistance to Calcutta Film
Producers for making Hindi Films

4872 PROF. SAMAR GLHA Will
the Mmisten of INFORMATION AND
BROADCASTING be pleased to state

{a) whether the Government have
agreed to extend necessary asmmance 1o
Calcutta  Film Pioducers for maling
Hind: Films in Calcutta,

(b) whether the Governmentalsoagiced
to help Calcutta Film Producers for
overtoming the crisis of ilm  production
m a Caleutta studios, and

(c} if so, the steps taken by the Go-
vernment in this direction ?
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THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) There is no pro-
posal under consideration of the Central
‘Government for extending any assistance
to Calcutta film produccrs for making
Hindi films in Calcutta.

(b) and (c). Thc film Indusiry in
West Bengal has been facing difficultics
for qunite some time. Though there is
no specific scheme of Cenwal Govern-
ment to give financial assistance to the
film industry in West Bengal, on the re-
conmendations of a Study Team sct
up in 1972 fullowing steps have been
taken 1o improve the conditions of the
ilm industry of this region:—

L]
(1) Film Division has trausferred a part
its film processing work to
Calcutta.  They have set up a pro-
duction centre at Calcutta which
will help individual producers in the
Eastern region. in production  of
additional {ilms,

{(ii) Film Finance Corporation has set-up
& branch office in Calcutta to cater Lo
the needs of local produrers in
Eastern region.

Expenditure for manufacturing
Substitute for oil

4%73. SHRI G, Y. KRISHNAN
‘Will the Minister of PETROLEUM,
CHEMICALS AND FLRTILIZERS
be pleased to state :

(a) whether Government have made any
experiments for manufacturing substitute
for oil; and

(d) if so, the details thercto?

THE MINISTER OF STATE IN
‘THE MINISTRY OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI NARSINGH YADAV): (a)
and (b). The requisitc information is
heing collected and will be laid on the
Table of the Sabha.

Consultations on  Bhel.Siemens
Broad Based Collaboration

4874. DR, SUBRAMANIAM
SWAMY: Willthe Minister of ENERGY
‘be pleased to state:

(a) whether the Minister of BEuergy
have beca consulted on the BHEL-Siemens
proowed broad-based collaboration or
any other matter regarding foreign colla-
boration in the electrical generation tech-

nology: and
) il so, the Ministry's rcactions?
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THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): bé:)
n

collabaoration with M/s. Kraftwork Union
for obtaining technology for the many-
facture of large turbines from 200 MW to
1000 MW. Ministry of Energy was also
consulted by B.11.E.L. for obtaining ducue
mentation from M/s Kraftwork Union for
manufacture of 210 MW scis to their
design in India. Ministry of Energy has
concurred with the proposed collaboration
proposals with M/s Kraftwork Union.
Ministry of Energy was, however, not
consulted in RHEL-Siemens proposed
broad-based collaboration,

Promotions of the Time N.C.C.
Ilird Officer

4875. SHRI R. N. RAKESH: Will
the DEPUTY PRIME MINISTER AND
MINISTER OF DEFENCE be pleased
to state:

(a) if there is any provision for depart-
menial promwotions of part-time N.C.C.
ITlrd Officer working in Higher Second-
ary Schools and in other categories too:
and

(b) if so, dothey get some monetary
benefit according to rank, if not, why
is it so?

THE DEPUTY PRIME MINISTER
AND MINISTER OF DEFENCL (SHRI
JAGJIVAN RAM): (a) Part-time N.CLC,
Third Officers are engaged only in schools.
Subject to fitness and  availability of
vacancivs, they are cligible for promotion

in the N.C.C. as—

Aficr three
Years'
commissioned
service,

— Second Officer

After ecight
Years’
commissioned
service.

— First Officer

After fifteen
Years’
commissioned
service.

{b) Besides an honorarium of Rs. 50/~
per month for aervice with the NCC, Laae
officers are entitled to the following mone-
tary benefits, according to their rank —

(i} Rank Pay at the following rates {for
periods of actual attendance at the
Combined Cadre and Social
Service Camp, and at authorised

ses of instruction in Armed
Forces Schools and. with Armed

— Chief Officer





